The States And Union Territories Reorganization Commission Bill, 2024-
Introduced

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Hon. Speaker, Sir, I would like
to move for leave to introduce the Bill to provide for the establishment of State and
Union Territories Reorganization Commission to recommend the reorganization of
States and Union Territories to the Central Government through periodic review of
demands of new States or Union Territories on the basis of administrative efficacy
and related grounds and for matters connected therewith or incidental thereto.
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DR. SHASHI THAROOR: Sir, I introduce the Bill.



